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| THE MINISTER OF FINANCE (SHRI
HWANTRAO CHAVAN) (a) and (b):
statement is laid on the Table of the House,
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Statement

" With effect from 1st April, 1973 the fol.
owing changes have been introduced by
State Bank of India in their interest

fate structure applicable to advances in the
Small-scale sector :

( For the purpose of interest rates,
the distinction between working capi-
tal advances and term loans as also
the differentiation based on the type
of credit facilities has been done
away with.

(i) An element of differentiation as to the
interest rates within the small scale
sector has been introduced with a
bias in favour of the smaller among
the small scale units. The following
rates of interest are now applicable:
Units with limits Minimum rate
upto Rs. 10,000 of 7%

Units with limits Minimum rate
between Rs.10,001 of 8%
~—25,000

Units with limits Miinimum rate
between Rs, 25,001 of 9%
—100,000,

Units with limits Minimum rate

betwezn Rs, 100,001 of 10%
—10,00,000

Units with limits Minimum rate
Over Rs. 10 lakhs of 104 %
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. M ower interest
rate of 84 for a period of first

three years, After the expiry of
the three years period they will be
charged the usual interest rate,
depending upon the slabs,

(iv) The existing advances would be re-
viewed so that eligible ones could
be given the bencfit of the reduced
rates with effect from Ist April,
1973,

Prior to 1st April, 1973 loans advanced
by State Bank of India to small-scale in-
‘dustry carried interest between 9% to

1049 p.a.
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SHRI YESHWANTRAO CHAVAN
It may possibly be true because the acti-
vities of the State Bank of India :
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The business of the State Bank of India
is quite sizable. So, it is possible that the
loans given to the bigger sector is more than
that given to the small scale »sccto'r But
let us see what is the direction in wh‘mh. the
Bank is making effect. The emphasis 1§ to
see that it spread more and more to the 2;\:
class of small entrepreneurs fmd t1_1e c»oach
tions of credit are made within t!ielrm;z{: "
That is where a new attempt Is being m

reduce the rate of interest.
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SHRI P. VENKATASUBBAIAH.
While appreciating the sentiment of the
hon. Fmance Minster that more and more
assistance of the State Bank of India will
go to the small scale industiies, m order to
implement this policy decssion has ke
created any machinery ? Can be say how
many applications have been received and m
how many cases the loans hive been <anc-
tioned 7 What 18 the percentage of loan
given to the small-scale industties as against
big industries ?

SHRI YESHWANTRAO CHAVAN
The State Bank of India has increased the
grant of credit to the small scale scector
very appreciably. In 1971, for exampic,
the State Bank assisted 29,458 units and the
subsidiaries assisted 15,000 units making a
total of 44,700 and odd. The cortespond-
ing figure for 1972 was 49,557. The total
amount sanctioned in 1971 was Rs. 260 9
crores and 1n 1972 Rs. 290 crores. This 1s
the size of the assistance given for which
they have got their own organmation,

1 quite agres that when they are making
certain changes in their polwy now, they will
have to have some sort of organisation to
sce that 1 is properly processed further.
Because, it is not enough to have the readi-
ness to gave crecdit. 1t is a question of pro-
viding some sort of consultancy to the pcople
who are prepared to take the loans, We
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must be in a position to ensure thit the loans
which they are taking ate used for the p ur-
pose for which we have given the Joans,
They have some organisation for it.

Common Jute Trading Schemes by Jute
Producing Coumiries
*973. SHRI ATAL BIHARI VAJPAYEE
SHRI JAGANN@THRAO JOSHI :

Wilt the Minister of COMMERCE
be pleased to state :

(a) whether he has recently given a sug-
gestion about the possibility of adopting a
common jute trade echeme by jute
producing countries like India, Bangla-
desh, Thailand and Nepal; and

(b) if so, the broad outhines of the scheme
and the action being taken mn this re-

gatd ?

THE MINISTER OF COMMERCE
(PROF., D. P. CHATTOPADHYAYA)"
(a) and {(b) : No, Sir. However, 1 have ex
preased the hope that the talks now pro-
giess between India and Bangladesh for
co-operation in jute policy will be frustful.
Talks may be held later on with Thaland
and Nepal for similar understanding

I have also welcomed the international
intercst in bringing together India, Bangla-
desh, Thailand and Nepal to safeguard the
future of jute
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PROF. D. P. CHATTOPADHYAYA .
What I meant 1s that undes the auspices of
UNDP a conference was held i Dacca and
representatives  of diffesent  jute-growing
countries were there and from the dmscus-
sions and deliberations of that conference
certain conclusions emerged

{1} An Int.rnational Centre for Juty.
named Jute International will be set up In
india; and

(2) Another International Technical Ce-
ntre for Jute will by established in Bangla
Desh.





